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The Minister of Parliamentary Affairs made a statement regarding Government Business for the week commencing

the 22nd March, 2011 and submissions made by members.

THE MINISTER OF PARLIAMENTARY AFFAIRS, MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH
SCIENCES (SHRI PAWAN KUMAR BANSAL): With your permission, Madam, I rise to announce that the Government

Business during the week commencing Tuesday, the 22" of March, 2011, will consist of:

1.

2.

Consideration of any item of Government Business carried over from today's Order Paper.
Consideration and passing of the Finance Bill, 2011.

Consideration and Passing of the Coinage Bill, 2009.

Consideration and passing of the following Bills, after they are passed by Rajya Sabha:-
(a) The Right of Children to Free and Compulsory Education (Amendment) Bill, 2010; and
(b) The Pesticides Management Bill, 2008.

Consideration and passing of the Constitution (One Hundred and Eleventh Amendment) Bill, 2009.

...(Interruptions)

MADAM SPEAKER: Hon. Members may lay their submissions on the Statement made by the Minister of Parliamentary
Affairs.

...(Interruptions)
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* Speech was laid on the Table

*SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR): Sir, I want to submit that the following items be included in the next
week's agenda.

1. Recently coal India has increased the price of coal and it is causing suffering to the people at large. It will go to increase
the price of electricity and other items. Government should withdraw the increased rate of coal immediately.

2. A halt station Kondaipur, in Asansol Division of Eastern Railway in the district of Budhaman should be made by the
railway authorities in order to facilitate villagers of more than 10 villages who have now to walk almost 6 K.M. to go to the
nearest railway station.
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MADAM SPEAKER: Now, we take up Discussion under Rule 193
Shrimati Harsimrat Kaur Badal — not present.

Shri Navjot Singh Sidhu — not present.

...(Interruptions)

11.07 hrs.



At this stage Shri Anurag Singh Thakur and some other hon. Members came and stood on the floor near the Table.

...(Interruptions)
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MADAM SPEAKER: The House stands adjourned to meet again at 12.15 p.m.

11.08 hrs
The Lok Sabha then adjourned till fifteen minutes past

Twelve of the Clock.

The Lok Sabha re-assembled at fifteen-minutes past Twelve of the Clock.
(Madam Speaker in the Chair)

...(Interruptions)
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